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moment, I will have the figureg :0i-
lected and put before the House.

Mr. Deputy-Speaker: Next Ques-

tion. (Interruptions).

Some hon. Members rose-—

Mr. Deputy-Speaker: We have ai-
cady spent 35 minutes on two Ques-

tions. (Interruptions). Is this the way
Lo go on during the Question Hour?

q’tq\lﬁtﬂ:mﬂ@ﬂ,w
T AAATE A FYATEY F AT O0q
g T AW A qeA & e AT
qata A4 qBF ¥ T

Mr. Deputy-Speaker:
Borooah:

Shri P. C.

Shri P. C. Borooah: We have founa
that a few Members from the other
side ar> obstructing the business ot
the House and you have been very
lenient to them and, in protest, I do
not want {o put any question.

Shri Sheo Narain: He is not putting
the question.

Mr. Deputy-Speaker: Shri M. L.

Dwivedi,

Shri M. L, Dwivedi: In protest, I do
not want to put the question.
Shri

Mr. Deputy-Speaker: S. C.

Samanta.

Shri S. C. Samaata: In protest, 1 do
not want to put the question.

Mr. Deputy-Speaker: Shri Kachha-
vaiya—not present. Shri Yashpa!
Singh.

Foreign Exchange Expenditure on

Delegations sent Abroad

+
*595. Shri Yashpal Singh:
Shri P. C. Borooan.
Shri M. L. Dwivedi:
Shri Bhagwat Jha Azad:
Shri Subodh Hansda:
Shri S. C. Samanta;
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8Shri Hukam Chand

Kachhavaiya:
Shri Bade:

Will the Minister of
pleased to state:

Finance pe

(a) the amount of foreign exchange
spant on Government officials deputea
abroad on official business and their
official visits during each year of the
Third Five Year Plan upto December,
1965 separately;

(b) how much foreign exchange has
becn spent on delegations sent abroaa
by Government, viz., M.Ps., Ministerial
and other delegations during each ot
these years; and

‘c) the steps envisagec
such expenditure?

to reduce

The Deputy Minister in the Minis-
try of Finance (Shri L. N. Mishra):
«a) and (b). Information is being col-
lected from the various Ministries/De-
partments of Government and will be
laid on the Table of the House as soon
us available.

(c) The proposals for deputations
udroad are scrutinised very strictly by
a Committee of senior Secretaries in-
viuding the Cabinet Secretary. Only
such deputations as are unavoidable
or are likely to lead to substantia] sav-
ing in foreign exchange or relate to
the defence effort or are of direct
benefit to administration are permitted.

it aave fag o & A AFAT
g f& twaa mrfo o mwwo wifkaw
oy & I fw oF g & 1Ly A9 fa2en
T g?

st ®o Ao faw : H @ FWy
o #Ho UHo W Fa1¥ ¥ A
FEATATE | R e FFgm A F
AT qAEATE . .. (e

Shri Sheo Narain: When the Minis-
ter is replying, the Members are
standing there. ... (Interruptions).
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Mr. Deputy Speaker: Order, order.
You please sit down.

Shri S. M. Banerjee: You do not
say anything to them....(Interrup-
tions) .

Some hon. Members: You sit down,

Mr. Deputy-Speaker: 1 request all
hon. Members to sit down.

ot fesm gz : q7q wiw TS
# mewdt &1 wqwfaa s o

Wt aq femd: ¥ K¥ 8 772 sraere
w7 g E

ot wrnt . wEA & AAT F1owgA
et & gEeai 1 qERTT SR W7
FART FEAN FT 00T |

ATt TR qTRw - IUTEd WERT
T & qEEg AT A A e ?

=t e | IUTEA AERT, IU7 F
TZEq geAT 7 aT 7¢ &, ¥feq w9 39 w7
Ty Tl &

Mr. Deputy-Speaker: Let all hon
Members sit down. Even when I am
requesting them to sit down, I find
that they are not sitting down. Is
this the way in which we can go on?
Is this the way to conduct the busi-
ness of Parliament? I am very sorry
we have reduced it to a market place.
I would request hon. Members, every
one of them, to sit down.

Shri Kishen Pattnayak: You may
please direct your orders to the
Congress Party Members.

oY g | T wEEw, =T
wT & Tl w1 6T wqt ady § 7

Mr. Deputy-Speaker: Order, order.

Hon. Members must resume their

seats. Every hon. Member should
resume his seat. [ would advise
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every hon. Member to maintain the
dignity of the House and help me to
go on with the proceedings of the
House.

Shri Bhagwat Jha Azad: Our

patience is exhausted.

Mr. Deputy-Speaker: We cannot go
in this manner. We have been able
to finish only two questions in 35
minutes. I am trying to give oppor-
tunity to every party and to every
section. But this is not the way in
which we can go on that four or five
Members should get up simultaneous-
ly and start shouting at the top of
their voice and thereby obstruct the
proceedings.

st TwAwE gew: T & qEew
FIAT O R F | A9 I w1 Ofed |

Shri Kishen Pattnayak: You should
address this to the Congress Mem-
bers.

oft qesA . IOTT wEIET, U7

& wEew Wi x94T ¢ § AW swTAT
A TR E | MT IT KT QA w4
T ¥

ot /Y e, wOE ¥ g
it LA & A
Mr. Deputy-Speaker: I shall have
to ask the hon. Member to go out if
he continues like this.
&t wwarer fag : & 7€ I SR
g f I &t far wgzfraer & wmge
ART AT A | am R T H A
FTX ¥ a1 frard iz ey Qe w0
mIAST AT A qAM O R Y

M woAofaw - F 7 @ f
et mrey sfat &1 @127 WA #71 a1
T 1 T eI ¥ A AT A
T qrETh T F wmw ) o fafasy
T TR AT E, TN S W ar IA g
geafram A qigT w1 wwA F, Afwa
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ITF MA A 4T qg 9w DA fw
IFET ATAT WTaVa® § v ALY |

ug Jwy smar § frowae AT &
gt fawrer 3 Y F19 37 1T, A qGE
AT BY TG A4 Vaar srar & afz
fedt Y W41 maw@F grar §, I @
TR FALT g T A X FET Y |
I ¥ Tz fwaia fufreet AT o
qRad fafrer & sasdw ¥ Tw
Y JIET WAT AT §

Shri Thirumala Rao: The hon.
Minister was pleased to state that a
committee of senior secretaries was
going to scrutinise which delegation
should be allowed funds and which
delegation should go out. Part (b) of
the question refers to M.Ps., Minis-
terial and other delegations. Are the
Ministers also subjected to this scru-
tiny by these senior secretaries and
do these senior secretaries have any
superior men to scrutinise their
jaunts abroad?

Shri L. N. Mishra: The question
relates to delegations being sent by
the different Ministries. There is no
question of scrutiny in the case of
Ministers going abroad. The ques-
tion is whether there is justification
for sending a delegation abroad, and
it it is justified, it is sent,

Shri P. Venkatasubbalah: May I
know whether the Ministers of the

State Governments can go abroad
without the permission or concur-
rence of the Central Government,

and if they go, how the foreign ex-
change is provided?

Shri L. N. Mishra: I do not think
that they can go without our concur-
rence.

Shri Hari Vishnu Kamath: Is it a
fact that on Air India flights, on
the planes carrying delegations and
others abroad, our own national cur-
rency, namely the rupce is not accept-
ed in payment of transactions, and they
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insist on payment being made in
foreign currency; and if so, what is
the reason for this preposterous
state of affairs?

Shri U. M. Trivedi: It is shameful.
What is this?

Shri Hari Vishnu
rupee is refused there.

Kamath: The

Shri L. N. Mishra: The main ques-

tion is something different. It relates
to delegations.
Mr. Deputy-Speaker: The main

question is different.

Shri Hari Vishnu Kamath: I under-
stand that on the Air India flights
the rupee is refused......

Mr. Deputy-Speaker:
separate question. That
the Air India.

That is a
relates to

Shri Hari Visbnu Kamath:
carry these delegations.

They

Mr. Deputy-Speaker: That may be
so; but that is too far-fetched with
regard to this question.

Shri Harl Vishnu Kamath: We
want to know whether it is a fact or
not.

Mr. Deputy-Speaker: The hon.
Member's question is whether they
refuse to take the Indian rupees or
not. That is a matter for the Air
India. The Minister in charge of
Aviation will have to answer it.

Shri Harl Vishnu Kamath: I have
heard from members of these delega-
tions which have gone abroad that on
the Air India planes they refuse to
take payment in rupees. Our own
currency is disgraced on our own
planes, Is this not tantamount to
national humiliation?

Shri Hem Barua: That is my per-
sonal experience also. I could not
buy cigarettes there with Indian
rupees,
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Shri Hari Vishnu Kamath: Our own
rupee is dishonoured there.

Mr. Deputy-Speaker: The hon.
Member may table a separate ques-
tion for that.

Shri Harli Vishnu Kamath: How
can you disallow it, T do not under-
stand. Let them state whether it is
a fact or not. We may not pursue
it. But does he deny it?

Mr. Deputy-Speaker: He is now
concerned with delegations that went
from India to other countries. Now
you are asking another question
whether Air India refuses to take
money in rupees from them.

Shri H. N. Mukerjee: Foreign ex-
change has to be spent additionally
by bers of our delegations who
go abroad in Air India planes. Does

Government give them that foreign
exchange? They should be able to
answer that. If Suppose I go as a

ber of a delegati in an Air
India plane. If 1 have to pay foreign
exchange to Air India, I must have
it. Do you give it to them?

Mr. Deputy-Speaker: A
question might be tabled.

separate

Shri S. M. Banerjee: In part (a),
information was asked upto Decem-
ber 1865. You remember that infor-
mation concerning the total amount
upto 1964 was already laid on the
Table. I would like to know when
this particular information will be
made available to this House and
whether the figure of the total
amount given so far to the officials,
Ministers and M.Ps. is available, and
if so, what is it?

The Minister of Finance (Shri
Sachindra Chaudhuri): I think I can
answer it without disclosing names.
According to the information receiv-
ed so far, the total amount which has
been given to those included in (a)
of the question from 1st April 1965
to 31st December 1965 is Rs. 3,183,66
and a few paise, So far as part (b)
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is concerned, ministerial delegations
and M.Ps. delegations, the is
Rs. 7,60,302.88 for the same period.

Shri R. S. Pandey: The delegations
which have been sent from here had
to do particular work. They have
created a good impact on the count-
ries concerned. But the amount
allotted to them in terms of foreign
exchange is inadequate they are rot
able to spend nicely or live comfort-
ably; they have not even been able
to tip the bearer......

Shri Hari Vishnu Kamath: That is
why the question of payment in
rupees comes in.

Shri Sachindra Chaudhuri: This is
a matter which can be considered in
the light of our own stringency of
foreign exchange. Whatever amount
is given is the best we can do.

Shri Ranga: In view of the fact
that no less a person than fhe
Finance Minister himself is interested
in this matter and happens to be
here, may I suggest that the point
made by three Opposition leaders
here will be treated as a suggestion
which will be given due considera-
tion so that hereafter at least in Air
India we need not have to waste
foreign exchange and we would have
only to pay in rupees?

Shri Harl Vishnu Kamath: It is
our own airline.

Shri Sachindra Chaudhari: So far
as Air India is concerned, in the first
place, I should make is clear that 1
do not know whether the rule which
obtains is as stated by the hon. Mem-
ber, but on the assumption that op-
position Members are correct . . .

Shr{ Harl Vishnu Kamath: It is a
fact.

Shri Sachindra Chaudburi: . . .
my answer is that Air India also op-
erates in a poo) in which pool they
have got to share what they have by
way of foreign exchange. Therefore,
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when do scll anything, they are sel-
ling that stuff duty-free because it is
out of India. If that stuff is to be sold,
whether it is cigarettes, postcards,
perfumes etc., they have got to buy
the same by paying foreign exchange.
Not only that. No duty is paid by
Indian nationals when buying them.
I should have thought that Indian
nationals would recognise that fact
and either not buy those things or if
they have to buy, pay in foreign ex-
change for them.

Shri Hari Vishnu Kamath: Is there
any other instance of a national of a
country being asked to pay on his own
country’s airline in a currency other
than his own country’s that is, where
his own country’s currency is nof ac-
cepted?

Shri Sachindra Chaudhuri: So far.
as that is concerned, we have no con-
trol over other foreign airlines.

Shri Hari Vishnu Kamath: Ours is
the only country where this kind of
thing happens.

st ®o wro fyRfY : Tt g AT
g i, o ¥ frray g &Y ¥ 7

Shri U. M. Trivedi: The Finance
Minister himself has travelled abroad
and he must have had the same ex-
perience. Does he not know it?

Mr. Deputy-Speaker: If leaders of
parties go on like this, how can we
proceed”

oY ®o wro W@ : %1 AU A
#, s fegay oo AT §

N wiere arer dow ;¥ qarw 459
AT AFTE, Afwq A7 AT Y wvav

Shri Shashi Ranjan: It is quite
convincing that just now the Minis-
ter has said that the ability of the
del s is idered bef: deleg
tions are sent. May I know whether
only a few M.Ps. are considered
worthy of leading delegations, and
others are not considered worthy?
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Shri Sachindra Chaudhuri: How can
T possibly answer that question?

Mr. Deputy-Speaker: It is
relevant.

not

Shri Kandappan: I would like to
know whether Government can give
us a concrete example of any count-
try which has changed its attitude of
indifference or become friendlier to us
by the influence of these deputstions
and delegations.

Mr. Deputy-Speaker: It is
question.

not a

ot shiwre wrer acar - & a7 v
ateat g f sorare arTer oY e A
& Jraw §, fakw 17 &Y 3 g W
war & ok fo § qgt 15 foor et
AT & T qF R | gAY Ty Fadeir
AT I KT ¥ FTIW A7 7

Mr. Deputy-Speaker: It is an in-
dividual question. I have disallowed
it. You table a separate question.

= wiwre sre wean et
s T & | J77 sraTa wvAT Arfed
3% gAY w0 fagei qm owmt frag ?

Shri Basumatari: Whatever the
amount spent in sending the delegates
abroad, is it not a fact that it is to
create an impact and raise the pres-
tige of the country abroad after the
conflict with Pakistan?

Shri Sachindra Chaudhuri: It is, of
covrse, to raise the prestige of the
country outside.

596
ques-

Regarding Starred Question No,

Mr. Deputy-Speaker: Next
tion.

ot %o w0 fewdt : ITTEAW WEIET
WA F AA-are gz faear-fasan
w7 vy Ay faae w) a7 e frae
gug ¥ AX 3 ot & faQy rwg &
qAT A FTTAT
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Mr. Deputy-Speaker: Shri P. C.

Borooah.

Shri P. C. Borooah: I also protest
and do not want to ask the question.

Mr. Deputy-Speaker: I am sorry. 1
have been trying my best to request
the Members to maintain decorum
and confine themselves strictly to the
quetions, but things are going on
in spite of several requests by the
Speaker and also myself. The hon.
Members should co-operate with the
Chair to conduct the proceedings in a

peaceful manner.
~ m—

Shri M. L. Dwivedl: Provided he
also gives an opportunity to those who
labour and table the questions; but
those who do not labour are allowed
questions, 8 number of questions,
while we who labour are not given an
opportunity.

Mr. Deputy-Speaker: It is the duty
of every Member of this House to
maintain the dignity and decorum of
of the House.

oft 7o wro fya : IUTETE wEwT,
AN AFAT F7F AV TAYX E, IART AHT
wx far oran &, Sfwr o Pasare ¥
3I7¥! wfas awg fuar wer §

Mr. Deputy-Speaker: Order, order.
Shri Bhagwat Jha Azad.

Shri Bhagwat Jha Azad: We have
had enough patience, but we cannot
do like those four hon. Members who
corner all the questions.

Mr. Deputy-Speaker: I too have en-
ough patience. What can be done?
st vy fowd : o7 W@y TRaAr
TRAVAT 21§, I wEreg ¥ figAres ?
T AF IAR! TETH FIA ¥ Ay A
we?
Shri Bhagwat Jha Asxad: Three

questions and 50 minutes. In protest,
. I do not put the question.

2839(Ai)LSD—2.
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Mr. Deputy-Speaker: Shri Subodh
Hansda.

Shri Subodh Hansda: T do not like
to put the question.

ker: Shri S ta

Mr. Deputy-Sp

Shri S. C. Samanta: With a heavy
heart, as a protest,’I do not put the
question,

Regarding Starred Question No. 587.

Mr. Deputy-Speaker: Next question.

Shri Bhagwat Jha Azad: I do not
put the question in protest.

Shri M. L. Dwivedl: In protest, I
do not put the question.

An hon. Member: Do not call them.

Shri Bhagwat Jha Azad: He will
have to call them.
Shri S. C. Samanta: In order to

draw vour kind attention. in protest
I am not putting the question.

The Leader of the House (Shri
Satya Narayan 8inha): This com-
plaint, as you know, has been brought
to notice . (Interruptions) Please
hear me.

Mr. Deputy-Speaker: The Leader of
the House is standing.

Not a

Shri Harl Vishnu Kamath:
of the

national leader, but Leader
House.

Shri Satya Narayan Sinha: What-

ever I am, I am speaking.

Shri Ranga: Is he the Leader of
of the House?

Shri Satya Narayan Sinha: What
am I? This matter has been agita-
ting our minds for long. I had a long
talk with the Speaker also the other
day. He is also convinced that ne-
ver has this happened in this House
in the history of 18 years. Recently
we find that only three or four ques-
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tions take away the entire time. In
the House of Commons, the practice
is that not more than three supple-
mentries are allowed unless it is very
important question.

Shri Harl Vishnu Kamath: Not al-
ways. I too have seen the Hansard,
perhaps more than you have done,

Shri Bhagwat Jha Aszad: 1§ sup-
plementaries is the average in the
House of Commons.

Shri Satya Narayan Sinha: It may
not act against only those Members
because it may happen that sometimes
your questions also, hon. Member’s
questions also, may come behind, It is
not a matter which will affect one
party. It affects the whole House.
Sometimes it may happen that some
of the important questions of the
hon. Members in the Opposition may
happen to be 4th or 5th or 7th. The
questions could not be reached. We
should at least try to cover ten ques-
tions . . . (Interruptions.)

st wq fwma : 7 wHwT Hw
IFT T A € TAE W qgr W0
gHy § 1| AAwEE 1 ogEm |
Shri Bhagwat Jha Azad: When the

Leader of the House is speaking, how
can they speak without being called?

Shri Ram Sewak Yadav: How can
you speak now? Are you called? . . .
(Interruptions.)

st femr qzame : gAwr wig
A gar v ¥

Mr. Deputy-Speaker: If you pro-
ceed like this I will ask you go out.

o T WA Wfgar: 97 a®
ANy A & A gw AE wygAT g

Mr. Deputy-Speaker: You are the
lender of a party; you must behave
better.

o T WA Wifgar: & ¥

uz ®21 W E fE % W & q@i ¥
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Hfaai a7 waot & @ gt & ),

AT F & WY FaTy oy

ft amaToaw fay sl
3 w7 @ W hifgar arza &) & saver
oS I ¥ AT E i agi A s
AT ) o ¥ afew 8 oami oW
A & fag sg1 ¢ | W@ @1 A
Ty v X §

Y e qewmaw : forg avE ¥
g fed 9 &, 9% ak ¥ o ay
wfgr |

Shri Satya Narayan Sinha: What-
ever I have to say or any other Mem-
ber has to say, it must be an appeal
to you, to the Chair. We are making
a submission to the Chair. Every
Member has a right to make a sub-
mission to the Chair, not that every-
one should shout against the other.
It is for the Chair to decide. It is
our submission, and appeal and re-
quest to the Chair that the Chair
should see that at least ten questions
are allowed every day, unless there
is some important thing which will go
against all concerned. It may some
times happen that some hon. Mem-
bers’ questions happen to be No. 1
or 2 and more important questions
may come downwards. In the in-
terest of all we should try to co-
operate with each other. Our minis-
ters also will certainly co-operate in
giving answers. We should all try
and see that at least ten questions are
disposed of every day.

st wq fowd ;WY & oA A
g §7 & g Y § 1 I nfgy
f& 2 %2 weqmA TR WA F A9
A AT | WO AT A
L ac il
Mr. Deputy-Speaker: Order, order.

Please sit down. In this very House
I have finished 31 questions on one

day and two short notice questions
also, in 1948 when I was on the panel
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of chairmen in the interim Parlia-
ment. Now we are not able to finish
even half a dozen questions. It ig a
very sad state of affairs. Every ques-
tion that comes up before this Par-
liament is an important question and
every Member feels that his question
should be taken up. If hon. Members
preface their questions with a long
preface the Ministers also will have
to give long answers; that will be
waste of time of the House. I would
request the hon. Members to put
short and pointed questions and get
pointed answers. I request both gides
of the House to co-operate with the
Chair and finish at least 12 or 15
questions a day. Let us go on now.

Shri Radhelal Vyas: My submis-
sion to your Sir, is . . .

Mr. Deputy-Speaker: Shall we

waste more of our time?

Shri Bhagwat Jha Arad:
suggest. ...

st Wt : ag A A & o A
T T T A I oar & o
Lic

Mr. Deputy-Speaker: I have not
called you, Please sit down, I would
request Shri Bhagwat Jha Azad also

to sit down. We had a discussion
about this.

May I

Shri Bhagwat Jha Asad: I would
suggest that you call a meeting of all
the Members who usually put many
questions and then we can decide the
issue how this Question Hour could
be conducted well in the House. If
you do mot like it, then do as you
like.

oft W ;e Yy g g,
TR ft e qe | g ot e ogA
oy | qETET wT oara few A X
- fegr o &, fem axg & wavw e
ey oy #

Mr. Deputy-Speak
the matter yesterday.

: We dis d
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Shri Bhagwat Jha Asad: We will
see that at least 10 questions are an-
swered every day, but then, the point
is you are never calling those who
table the questions. (Interruption).

Mr. Deputy-Speaker: I will make
the suggestion to the Speaker to call
a meeting of the leaders of parties
and decide how this matter about the
questions could be settled for the
smooth conduct of business of the
House. Shri Subodh Hansda.

ot Wy gw W ogEm & ek
saw @ fe feg avg @ Wi s
TRAQ TAET § o B e s
g o fog ag & & Wi & W1
fob e & AEE gl ) 1S o
fear aman @ W feq o & ¥ WY
sfir qY7 T § N wETe dae
w3 WVT 4F o W

Mr. Deputy-Speaker: Order, order.
Please sit down.

An hon. Member: He is always like
that. (Interruption).

Shri Maurya: I have got the confi-
dence. I will tell you why the sup-
plementaries in this House are more
in number. The reasons are three:
one is, the answer given by the Minis-
ters are either incomplete or are
ambiguous or they try to hide facts;
secondly, the important questions are
generally rejected; and thirdly, some
of the important questions are inten-
tionally put very much at the end of
the list. (Interruption).

Mr. Deputy-Speaker: Order, order.
Shri Maurya has got up without
being called. He is obstructing the
proceedings of the House.

An hon. Member: Nsme him.

Mr. Deputy-Speaker: I ask Shri
Maurya to go out. He is going on
speaking without being called, and he
is obstructing the proceedings of the
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minutes
Mr.

House. We have spent 15
like this. Please go out mow,
Maurya.

Some hon. Members rose—

Mr., Deputy-Speaker: You cannot
go on like this. Order, order. Please
go out, Mr. Maurya. After my ap-
peal, even then, the Members go on
shouting like this.

Shri Maurya: Please tell me the
reason, and I will go out.

Mr. Deputy-Speaker: Please go
out.

Shrli Maurya: I will go out, but
please tell me the reason why I

should go out.

Mr. Deputy-Speaker: Because you
were not recognised by the Chair and
you went on talking and obstructing
the proceedings of the House. So,
please go out.

Shri Maurya: So many Members
have been talking, Why should 1
alone be asked to go out? (Interrup-
tion).

Shri Jaipal Singh: Mr. Deputy-
Speaker, Sir, I am sorry that I have
to intervene. While I do not chal-
lenge your authority, I wish to make
a submission. Somebody has pro-
posed from this side or that side—
I do not know whether it has been
a unanimous proposal—to name an
hon. Member of this House. I do
feel that if any hon. Member has
made serious charges such as my hon.
friend behind me has made, it is only
fair—I do not know perhaps in the
heat of the argument, in the midst
of rowdyism, uproar......

An hon. Member: Melee.
8hri Jaipal Singh: ....perhaps you
did not hear the charges he made—

and if you do not mind, I may repeat
them.

Shri Maurya: Let me repeat.
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Shri Jaipal Singh: If he wants to,
let him repeat, but the point is, when
serious charges have been made, may

1 suggest that you do not ignore
them......
An hon, Member: What is the

charge?

Shri Jaipal Singh: The hon. Mem-
ber has to substantiate them or face
consequences. The charges have
been that questions are put or tabled
here, well—there is a revenue on
that,. ... (Interruption).

Some hon. Members rogse—

Shri Maurya: No. Let me tell you
what I said; if you do not understand,
you must please try to understand.

R g o @ 5 oagi ox
FeATHEr 3G WA § | TGE A HICT
& 1 wgar At ag & fr o qaTa gar
IHFT A ST WIAT ATRY Het wEIE
IF TFTL FT AL &F § | SN aga @
qTEr @ A § | Aga ¥ @l w
fourar smar &, safay aeided my
g

T m fEoagw ¥ meEqd
qaT gl afed o § e wima
¥ g odt gOEt § fF § gare agi o<
1 A 4 § Y W N § qT gawr
e A fear smar &

59 2w § 3o O ww st
& W Al § o AT dare e
w17 qg AT T F A AT qWT ¥
awet § §7 4 dFT 9 ghea
T, AN ) IAE AR A
g o &)

R

Mr. Deputy-Speaker: The minis-
ters will give the answers. If they
have not got the answer, they wif}
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ask for notice. That is the usual
procedure. Simply because the
answer that the member wants has
not come, there is no reason why
members should stand up and go on
at the top of their voice and disturb
the proceedings of the House. That
is what Mr. Maurya has done. I
would request him to go out.

Shri Maurya: There were some
other members also who were shou-
ting, They should also be asked to
go out, I did not say anything against
your order...... (Interruptions).

Mr. Deputy-Speaker: No more;
please go out.

(Shri Maurya then left the House).

Shri Jaipal Singh: Sir, a very
serious charge has been made,
not against this side or that side, but
it is a reflection on the entire House.
1 want to know whether by just nam-
ing him, we have been absolved.
‘What is the position?

Dr. L. M. Singhvi: I would plead
with you to go into the question
because the allegations are far more
serious than what they might appear
to the House because in the uproar
and noise they were not quite audi-
ble. These charges detract from the
dignity of the House. If even a sec-
tion of it is true, it is very objection-
able. If it is untrue, serious conse-
quences might follow.

it vy fowa (%) Wik &
i & forir o fover afafa amid s
w1fgd 1

Mr. Deputy-Speaker: I can assure
hon. members that I will certainly
go through the proceedings of the
House and see what steps are requir-
ed to be taken.

Yesterday also 1 appealed to the
House and said that though there is
freedom of speech in the House,
every member must take the responsi-
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bility for the truth of what he utters.
Very serious charges have been made.
I will go through the records of the
proceedings and see what action has
to be taken.

TWo T wANET wYfgan : q® awg

¥§ atfig qar Afd, ax | gor
aforgar
SHORT NOTICE QUESTION
Power Cut in Kerala

+
S.N.Q. 10. Shri Vasudevan Nair:
Shri Warior:
Shri Maniyangadan:

Will the Minister of Irrigation and
Power be pleased to state:

(a) whether there is a proposal for
further power cut in Kerala;

(b) if so, what will be the impact
of this cut on industrial and agricul-
tural production; and

(c) whether it is a fact that indus-
tries like the Travancore-Cochin
Chemicals Ltd. and Indian Rare
Earths Ltd. are likely to be closed
down due to power shortage?

The Minister of State in the Minis-
try of Irrigation and Power (Dr.
K. L. Rao): (a) No, Sir.

(b) No cuts have been imposed on
agriculturists so far. The cuts on

industrial consumers are also not
being increased.
(c) TCC have been closed dowm,

since they exceeded their reduced
three-month (January-March) power
quota ahead of time. Rare Earths are
also similarly affected.

Shri Vasudevan Nair: The Kerala
Government has stated something
contrary to what the minister has
stated. They have said there is 80
per cent power cut on the industries.
The fertiliser factory, we are told, is
about to be c'osed down, May I know
whether the government could not
make gome arrangement or cannot do





